IN T7IE CENTRAL ADMIN ISTRAT IVE TRIBUNAL
AHMEDABAD BENCH, AHMEDABAD.
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CORAM: Hpon'ble Mr. M.M. Singh .. Administrative Member

Hon'ble Mr. N.Re. Chandran .. Judicial Member

11.7.1990

Application was posted for admission today.

Learned counsel for the applicant submits that the
grievarnjce of the applicant is likely to be considered

on the|departmental level and therefore this application
may be| permitted to be withdrawn with liberty to
approach the Tribunal if adverse order is passed. Leave
to withdraw the application is granted with liberty

to the applicant to file application in the Tribunal

if any adverse order is passed. Application is dismissed

as withdrawne.
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